Annexure-8

Name of the Corporate Debtor: M/s Tirumala Hills Asphalt Pvt Ltd
Date of Commencement of CIRP: 14.06.2023 (but Order uploaded on 16.06.2023)
List of Creditors as at 01.07.2023

List of operational creditors (Other than Workmen and Employees and Government Dues)
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